on 30.07.2022 and 31.07.2022 at Vigyan Bhavan, New Delhi.

PROCEEDINGS OF THE HIGH COURT OF ANDHRA PRADESH
AMARAVATI

SUB: DISTRICT AND SESSIONS JUDGES - Nomination of All
the Prl. District Judges working in the State of Andhra
Pradesh and Additional Senior Civil Judge, Eluru, West
Godavari District to participate in All India District Legal
Services Authorities Meet on 30.07.2022 and 31.07.2022 at
Vigyan Bhavan, New Delhi - Orders - Issued.

READ: Letter

Roc.NO.64-52/APSLSA/LSW/2022

dated

06.07.2022 from the Member Secretary, Andhra Pradesh
State Legal Services Authority, Amaravati.

ORDER ROC.NO.506/2022-B.SPL. DATED:08.07.2022

The High Court made the following order: -

I

The District and Sessions Judges mentioned in column number 2 are
nominated to participate in All India District Legal Services Authorities Meet

The officers

mentioned in column number 3 of the corresponding row are placed incharge of
the officers mentioned in column number 2, during their absence.

SL. NAME AND DESIGNATIONOF THE PRESIDING OFFICER OF THE

NO. OFFICER COURT PLACED INCHARGE

(1) @) (3

1. | SRI G.SRINIVAS, I Addl. District And Sessions
Prl. District and Sessions Judge, | Judge, Ananthapuram
Ananthapuramu.

2. | SRI ERUGULA BHIMA RAO, VI Addl. District and
Prl. District and Sessions Judge, | Sessions  Judge-cum-Special
Chittoor. Court for trial of Offences

against Women, Chittoor.

3. | SMT.P.VENKATA I Addl. District and Sessions
JYOTHIRMATI, Judge, East Godavari at
Prl. District and Sessions Judge, | Rajamahendravaram.

East Godavari at
Rajamahendravaram

4. | SRIY.V.S.B.G.PARDHA I Addl. District and Sessions
SARADHI, Judge, Guntur
Prl. District and Sessions Judge,

Guntur.
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Prl. District and Sessions Judge,
West Godavari at Eluru.

5. | SRI N.SOLOMON RAJU, I Addl. District and Session
Prl. District and Sessions Judge, | Judge, Kadapa.

Kadapa.

6. | SMT. ARUNA SARIKA, I Addl. District and Sessions
Prl. District and Sessions Judge, | Judge, Machilipatnam
Krishna at Machilipatnam.

7. |DR.V.RADHA KRISHNA KRUPA | I Addl. District and Sessions
SAGAR, Judge, Kurnool.

Prl. District and Sessions Judge,
Kurnool.

8. |Dr.CYAMINI, I Addl. District and Sessions
Prl. District and Sessions Judge, | Judge, Nellore.

Nellore.

9. [SMT. ABHARATHL, I Addl. District and Sessions
Prl. District and Sessions Judge, | Judge, Prakasam at Ongole.
Prakasam at Ongole.

10. | SRI 6.GOPT, I Addl. District and Sessions
Prl. District and Sessions Judge, | Judge, Srikakulam
Srikakulam.

11. |[SRI AHARI HARANADHA | MSJ-cum-I AddI. District and
SARMA, Prl. District Judge, | Sessions Judge,
Visakhapatnam. Visakhapatnam.

12. | SRI B.SAI KALYAN Judge, Family Court-cum-IIT
CHAKRAVARTHTI, Addl. District and Sessions
Prl. District and Sessions Judge, | Judge, Vizianagaram
Vizianagaram.

13. | SRI CPURUSHOTTAM KUMAR, |I AddI. District and Sessions

Judge, West Godavari at Eluru
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The Additional Senior Civil Judge, Eluru, West Godavari District,
who is holding full additional charge of the post of Secretary, District
Legal Services Authority is also nominated to participate in All India
District Legal services Authorities Meet on 30.07.2022 and 31.07.2022
at Vigyan Bhavan, New Delhi.

IIT

All the Unit Heads are requested to make necessary incharge
arrangements to the Secretaries of District Legal Services Authorities
in the State of Andhra Pradesh, who have been nominated to participate
in the above said programme, vide Roc.No.31-E1/APSLSA/2022-Estt.,

dated 07.07.2022. . o
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REGISTRAR (VIGILANCE)

To

1. The officers

2. The Incharge officers.

3. The Registrar (I.T)-cum-Central Project Coordinator, High Court of

Andhra Pradesh (with a request to direct the concerned to upload the
proceedings in the High Court's Website)

4. The Member Secretary, Andhra Pradesh State Legal Services Authority,
Amaravari.

5. THE PRL. DISTRICT JUDGES:
Ananthapuramu, Chittoor, East Godavari at Rajamahendravaram, Guntur,
Kadapa, Krishna at Machilipatnam, Kurnool, Nellore, Prakasam at Ongole,
Srikakulam, Visakhapatnam, Vizianagaram and West Godavari at Eluru

6. THE I ADDITIONAL DISTRICT JUDGES:
Ananthapuramu, Chittoor, East Godavari at Rajamahendravaram, Guntur,
Kadapa, Krishna at Machilipatnam, Kurnool, Nellore, Prakasam at Ongole,
Srikakulam, Visakhapatnam, Vizianagaram and West Godavari at Eluru

7. THE DISTRICT TREASURY OFFICERS.
Ananthapuramu, Chittoor, Kakinada, Guntur, Kadapa, Machilipatnam,
Kurnool, Nellore, Ongole, Srikakulam, Visakhapatnam, Vizianagaram and
Eluru.



